West Tripura Judicial District

1‘
B

Court- wise and Station-wise pendency of Civil and Criminal Cases as on

31.12.2019
Court- wise pendency of Cases as on 31.12.2019
Sl. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri S. Datta Purkayastha, 704 139 843
District and Sessions Judge, Agartala
2 |Sri Ashutosh Pandey. 700 227 927
ADJ., (Court No. 2), Agartala
3 |Sri Gobinda Das, 0 127 127
ADJ., (Court No. 3), Agartala
4 |Sri V.P. Debbarma, 713 172 885
ADJ., (Court No. 4), Agartala
5 |Sri Dhiman Debbarma, 154 188 342
ADJ., (Court No. 5), Agartala
6 [SriS. B. Datta, 381 204 585
Judge, Family Court, Agartala
7 |Sri P, Kumar, 398 274 672
Addl Judge, Family Court, Agartala
8 |Smt. Mou Banerjee, 344 11 355
CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
9  |Sri Dulal Kanti Shukla Das, 371 15 386
CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
10  |Sri P.P. Paul, 116 484 600
CJM-cum-Civil Judge (Sr. Div), Agartala
11 |Sri Soumyo Bikash Das, 133 1131 1264
Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
12 |Smti. Yashvi Taneja, 168 413 581
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13 |CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala 87 575 662
charge remain with Smti Yashvi Taneja, CJ (Jr. Div), Court
No. 1, Agartala
14 |Smti. Dorothy Jamatia, 21 256 277
JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1,
Agartala
15 |IM. First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 2 0 2
(Vacant), charge remains with Smti Dorothy Jamatia, JM.,
First Class-cum-Civil Judge (Jr. Div),Court No.1, Agartala
16 |Smti. Mitra Das, 27 202 529
JM., First Class-cum-Civil Judge (Jr. Div), Court No. 3,
Agartala
17 |JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, 21 590 611
Agartala(Vacant), charge remains with Smti. Mitra Das, JM.,
First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala
18 |Sri Sanjan Lal Tripura, 26 803 829
JM.. First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
19 |Sri Samuel Malsom, 25 649 674
JM., First Class-cum-Civil Judge (Jr. Div), Court No.6,
Agartala
Total 4391 6760 11151
Station-wise pendency of Cases as on 31.12.2019
Sl. No. Name of the Station Civil | Criminal | Total
T |Agartala 3612 6282 | 0894
Total 3612 | 6282 | 9894
2 \Family Court, Agartala 381 204 585
3 |Addl. Judge, Family Court, Agartala 398 274 672
Grand Total 4391 | 6760 |11151




Gomati Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on

31.12.2019
Court- wise pendency of Cases as on 31.12.2019
SI. No. Name and Desigantion of the Officer Civil | Criminal | Total
1 |sriA. K. Nath, 194 80 274
District and Sessions Judge, Udaipur
2 |Sri Anshuman Chouwdhury, 241 94 335
Additional District and Sessions Judge, Udaipur
3 |Smti Sankari Das, 97 182 279
Judge, Family Court, Udaipur
4 |SriR. Bhattacharjee, 126 10 136
CJ (Sr.Div) & ASST. SJ. Udaipur
5 |Sri Dharmendu Das, 38 137 175
CJIM-cum-Civil Judge (Sr. Div), Udaipur
6 |Sri Rajarshi Chakaraborty, 18 176 194
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7 Smti Debjani Majumder, 9 116 1 25
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1),
Udaipur,
8 |Smt. Archana Reang 6 89 95
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2),
Udaipur
9 |SDJIM-cum-Civil Judge (Jr. Div), Amarpur, (Vacant), charge 0 0 0
remains with Sri Avinash Jamatia, CJ (Jr. Div) & JM First
Class, Amarpur
10 |8ri Avinash Jamatia, 6 347 353
CJ (Jr. Div) & JM First Class, Amarpur
Total 735 | 1231 | 1966
Station-wise pendency of Cases as on 31.12.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 |Udaipur 632 702 1334
2 |Amarpur 6 347 353
Total 638 | 1049 | 1687
3 |Family Court, Udaipur a7 182 279
Grand Total 735 | 1231 | 1966




South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on

31.12.2019
Court- wise pendency of Cases as on 31.12.2019
Sl. No. Name and Designation of the Officer Civil | Criminal | Total

1 |Sri U Choudhuri, 622 180 802
District and Sessions Judge, Belonia

2 |Smti Hena Begam, 40 46 86
Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia

3 |SriS.K. Singh, 17 416 433
CJM-cum-Civil Judge (Sr. Div), Belonia

4 CJ (Jr. Div)-cum-JM First Class, Belonia, Charge remain with 154 425 579

Smti. Madhumita Biswas, JM., First Class-cum-Civil Judge
(Jr. Div), Belonia

5 Smt. Madhumita Biswas, 79 436 51 5
JM., First Class-cum-Civil Judge (Jr. Div), Belonia
6 SDJM-cum-Civil Judge (Jr. Div), Sabroom charge remain with 5 72 77
Smti. Swastika Das, CJ (Jr. Div)-cum- First Class, Sabroom
7 Smt. Swastika Das, 20 96 116
CJ (Jr. Div)-cum-JM. First Class, Sabroom
Total 937 | 1671 | 2608
Station-wise pendency of Cases as on 31.12.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 Belonia 912 1503 241 5
2 Sabroom 25 168 193

Grand Total 937 | 1671 | 2608




Unakoti Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on
31.12.2019

Court- wise pendency of Cases as on 31.12.2019

Sl. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri Jesthamani Murasing, 131 80 211
District and Sessions Judge, Kailashahar
2 |Smti Sudipta Choudhury, 27 71 08
Additional District and Sessions Judge, Kailashahar
3 |Sri Arindam Pal, 60 128 188
Judge, Family Court, Kailashahar
4 |Sri Mridul Chakraborty, 70 2 72
CJ (Sr.Div) & ASST. SJ., Kailashahar
5 |Sri Saikat Das, 63 466 529
CJIM-cum-Civil Judge (Sr. Div)., Kailashahar
6 |Sri Raja Gupta, 104 366 470
CJ (Jr. Div)-cum- JM First Class, Kailashahar
7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court 44 232 276
No. 1) charge remain with Sri Raja Gupta, CJ (Jr. Div)-cum-
JM First Class, Kailashahar
8 |Smt. Papri Debbarma, 22 294 316
JM. First Class-cum-Civil Judge(Jr.Div), Kailashahar (Court
No.2)
Total 921 | 1639 | 2160
Station-wise pendency of Cases as on 31.12.2019
SI. No. Name of the Station Civil Criminal | Total
1 |Kailashahar 461 1511 1972
Total 461 | 1511 | 1972
2 |Family Court , Kailashahar 60 128 188

Grand Total 521 | 1639 | 2160




North Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on

31.12.2019

Court- wise pendency of Cases as on 31.12.2019

Sl. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri Gautam Sarkar, 389 288 677
District and Sessions Judge, Dharmanagar
2 |Sri Ramdas Chattopadhyay, 118 9 127
CJ (Sr.Div) & ASST. SJ., Dharmanagar
3  |Sri Saamyojyoti Debnath, 107 485 592
CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
4 |CJ (Jr. Div)-cum- JM., First Class, Dharmanagar (Vacant), 209 503 712
charge remains with Smti. Lisa Debbarma, JM, 1st Class-cum-
Civil Judge (Jr. Div), Dharmanagar
5 |Smti Lisa Debbarma, 68 433 501
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
6 |Sri Amarjit Dey, 1 225 226
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur
7 |SriPiyush Priyadarshi, S 185 190
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
Total 897 | 2128 | 3025
Station-wise pendency of Cases as on 31.12.2019
Si. No. Name of the Station Civil | Criminal | Total
1 Dharmanagar 891 1718 2609
2 |Kanchanpur 6 410 416
Grand Total 897 | 2128 | 3025




Sepahijala Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on

31.12.2019
Court- wise pendency of Cases as on 31.12.2019
SI. No. Name and Designation of the Officer Civil | Criminal | Total
Sri B. Palit
! District & Sessions Judge, Sonamura 105 174 279
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 15 0 15
Sri Uttam Hrishidas,
S CJM-cum-Civil Judge (Sr. Div), Sonamura 145 233 380
Sri D. P. Mishra,
§ CJ (Jr. Div)-cum- JM., First Class, Sonamura 76 221 297
JM.. First Class-cum-Civil Judge (Jr. Div), Sonamura, charge
5 |remains with Sri D. P. Mishra, CJ (Jr. Div)-cum-JM., First 55 297 352
Class, Sonamura
Sri Angshuman Debbarma,
© Additional District & Sessions Judge, Bishalgarh 28 o 462
Smti Nandita Bhattacharyya,
! SDJIM-cum-Civil Judge (Jr. Div), Bishalgarh 28 801 829
Smt. Chhandita Debnath,
8 CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 60 776 836
Total 745 2705 3450
Station-wise pendency of Cases as on 31.12.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 |Sonamura 381 927 1308
2 |Bishalgarh 349 1778 2127
Total 730 | 2705 | 3435
2 |Family Court , Sonamura 15 0 15
Grand Total 745 | 2705 | 3450




Khowai Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on

31.12.2019
Court- wise pendency of Cases as on 31.12.2019
SI. No. Name and Designation of the Officer Civil | Criminal | Total
Sri P. K. Dutta,
! District and Sessions Judge, Khowai 193 242 395
Judge, Family Court, Khowai (vacant), charge remains with ‘
< Sri P.Kumar, Addl. Judge, Family Court, Agartala 67 _62 129
Smti. Ishika Dan, '
3 CJ (Sr. Div) & Asstt. Sessions Judge, Khowai i > 86
Sri Subhra Nath,
+ CJIM-cum-Civil Judge (Sr. Div), Khowai 24 350 374
CJ (Jr. Div)-cum- UM, First Class, Khowai (Vacant), charge
4 |remains with Smti. Deepa Bhattacharya, JM., First Class- 28 145 173
cum-Civil Judge(Jr.Div), Khowai
Smti Deepa Bhattacharya,
2 JM., First Class-cum-Civil Judge (Jr. Div), Khowai 13 339 352
Total 317 | 1192 | 1509
Station-wise pendency of Cases as on 31.12.2019
SI. No. Name of the Station Civil | Criminal | Total
1 |Khowai 250 1130 1380
2 |Judge, Family Court, Khowai 67 62 129
Total 317 1192 1509




Dhalai Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on

31.12.2019
Court- wise pendency of Cases as on 31.12.2019
Sl. No. Name and Designation of the Officer Civil | Criminal | Total
Sri D. M. Jamatia,
L District and Sessions Judge, Ambassa 09 274 329
Additional District and Sessions Judge, Dhalai Judicial
2 District, Ambassa (Vacant), charge remains with the District 0 0 O
and Sessions Judge, Dhalai Judicial District, Ambassa
Sri Sanjoy Bhattacharjee,
S Judge, Family Court, Ambassa, 11 . 16
Sri Satyajit Das,
4 |Civil Judge(Sr. Division)-cum-Assistant Sessions Judge, 30 4 34
Ambassa
Sri Manabendra Debbarma,
° CJIM-cum-Civil Judge (Sr. Div), Ambassa 1o 69 80
Sri Ramanuj Bhattacharjee,
6 . :
CJ (Jr. Div)-cum- JM., First Class, Ambassa 19 6¢ 79
7 Sri Hrishikesh Chakrabarti, 80 132 212
Additional District & Sessions Judge, Kamalpur
8 Smt. Jekashmee Debbarma, 3 266 269
SDJIM-cum-Civil Judge (Jr. Div) Kamalpur
9 |8ri Bikash Debbarma, 24 365 389
CJ (Jr. Div)-cum-JM., First Class, Kamalpur
10 |SDJIM-cum-Civil Judge (Jr. Div), Longtharai Valley, charge 8 124 132
remains with Sri Abhijit Adhikari, Civil Judge (Jr. Div)-cum-
JM., First Class, Longtharai Valley
11 |Sri Abhijit Adhikari, 6 44 50
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
12 |SDJIM-cum-Civil Judge (Jr. Div)., Gandacherra (Vacant), 0 22 22
charge remains with Sri G. K. Shahi, Civil Judge (Jr. Div) -
cum-Judicial Magistrate, First Class, Gandacherra
13 |Sri G. K. Shahi, 0 10 10
Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra :
Total 242 | 1380 | 1622
Station-wise pendency of Cases as on 31.12.2019
SI. No. Name of the Station Civil | Criminal | Total
1 Ambassa 110 412 522
2 |Kamalpur 107 763 870
3 |Longtharai Valley 14 168 182
4 |Gandacherra 0 32 32
Total 231 1375 | 1606
5 Family Court, Ambassa 11 5 16
Grand Total 242 | 1380 | 1622




District-wise pendency of cases as on 31.12.2019

West Tripura Judicial District, Agartala 4391 6760 11151
Gomati Judicial District, Udaipur 735 1231 1966
South Tripura Judicial District, Belonia Sl g 1671 2608
Unakoti Judicial District, Kailashahar 521 1639 | 2160
North Tripura Judicial District, Dharmanagar 897 2128 3025
Sepahijala Judicial District, Sonamura 745 2705 3450
Khowai Judicial District, Khowai 317 1192 1509
Dhalai Judicial District, Ambassa 242 1380 1622

Total 8785 | 18706 | 27491

Statement is freshly uploaded on 24.02.2020




